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State Guest House. I would request the 

Government of India, through the Chair, to 

take action for providing accommodation 

which is under the control of CPWD and I 

also request the State Minister to provide 

judicial quarters for the judicial officers. 

Thank you, Sir. 

RE. DESECRATION OF STATUES OF 
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SHRI V.P. DURAISAMY (TAMIL 

NADU): Mr. Vice-Chairman, Sir, I share the 

sentiments expressed by Shri Naresh Yadav. 

Sir, some days back it happened in 

Maharashtra and yesterday it again happened 

in Kanpur. There is a calculated sinister move 

to desecrate the statues of our national leaders 

throughout the country. I think that a 

movement has started to show disrespect to 

the statues of our national leaders as well as 

the 

at Kanpur 

community leaders in our country. I have 

been told by some reliable sources that some 

political parties are feeding money to such 

elements for creating the law and order 

problem in some States. So, this should be 

condemned. The people who are involved in 

such types of activities should be punished 

severally. The Government should take a 

serious view of that. It should give suitable 

advice to the State Governments to protect 

the memorials of those leaders who had re-

ndered great service to the nation. 
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THE VICE-CHXiRMAN (SHRI 

SANATAN BISI): Thank you, Mishraji. Shri 

Tara Charan Majumdar. 
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SPECUL MENTIONS 

Handing over of BRPL—A profit earning 

PSU and  other such  PSUs  to private 

companies on sale 

SHRI TARA CHARAN MAJUMDAR 

(Assam): I thank you very much for giving 

me an opportunity to draw the attention of the 

Government on a situation arising out of an 

attempt of the Government to sell out to 

private companies. 

Assam has the distinction of having the first 

oil refinery in the country. The Digboi refinery 

was established more than a hundred years 

ago. Britishers did not go in for further 

exploration and extraction of crude for their 

own interest and it was after Independence 

that there has been a large scale activity to find 

more oil in Assam and the area near about 

Assam. The grievance of the people of the 

region has been that the Central Government 

in consonance with its policy of keeping the 

region in a .state of underdevelopment is 

depriving the people of their legitimate right to 

the benefit of its natural resources. A huge 

refinery was established at Barauni, in the 

State of Bihar which is not an oil producing 

State. And a pipeline was constructed at a cost 

of thousands of crores of rupees to pump out 

crude oil from the 

oil—fields of Assam to this refinery and 

thereby depriving Assam refinery scope for 

further expansion and improvement. The 

people of Assam built up a strong mass 

movement demanding refining of crude 

extracted from its oil-fields in the State itself 

by establishing refineries and as a result of 

mass agitation, two toy refineries were 

established, one at Guwahati and the other at 

Bongaigaon with a refining capacity of 1.37 

million metric tons per year. The Bongaigaon 

refinery and petrochemical complex has been 

registered as a separate company in 1974. The 

BRPL started its commercial production in 

1978 and also entered into competitive market 

in fibre and petrochemicals in addition to a 

range of products of a conventional refinery. 

Its products are LPG, ATF, MS, SKD, diesel, 

LSHS, RFC, petrochemicals, etc. The refinery 

has been making spectacular strides in refining 

production of petrochemicals and it earned a 

profit of Rs. 50.70 crores in 1992-93, Rs. 

60.71 crores in 1993-94, Rs. 85.25 crores in 

1994-95 and Rs. 120.20 crores in 1995-96. The 

BRPL also paid Rs. 27.06 crores to its 

shareholders as bonus and also paid Rs. 74.91 

crores to the Government treasury as tax, etc. 

The BRPL was rated 'excellent' amongst the 

MOU-signing PSUs for several years. Taking 

into consideration the overall performance of 

the BRPL and taking into consideration the 

projected availability of oil in the N.E. Region, 

it was allowed to increase its refining capacity 

from 1.35 MMT per year to 2.35 MMIT per 

year and the company installed necessary 

mechanism, machinery and other infrastructure 

for the execution of enhanced refining capac-

ity. The insincerity of the authorities became 

evident when refining of enhanced capacity 

had to be stopped after four days of operation 

as supply of crude was abruptly stopped to the 

refinery. The Disinvestment Commission has 

recommended selling of the BRJPL to a 

private company on grounds of non-

availability of crude, geographical location and 

for want of marketing facilities.  All these 


